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Lawlnternships  is  an  Onl ine  Law School  which  shal l  extensive ly
provide  educational  services .  Lawlnternships  provides
opportunit ies  in  the  f ie ld  o f  law to  the  students  pursuing
undergraduate  or  postgraduate  programs.  We ass ist  in  providing
Internship  opportunit ies  for  gaining  profess ional  experience  a
wel l  as  improving  legal  sk i l l s  whi le  be ing  enrol led  in  a  fu l l  t ime
program.  The  ob ject ive  i s  to  provide  a  credib le  p lat form for  the
law students  to  fu l f i l l  educational  requirements  by  impart ing
pract ica l  exposure  and re levant  ski l l s .  The  uniqueness  o f  this
school  i s  to  unlatch  a  law school  whereby  students  get  an
opportunity  to  hone  their  ski l l s  outs ide  a  c lassroom and provide
wide  ranging  services  to  the  students  for  their  ho l ist ic
deve lopment .

Lex  Concieta  is  a  one  of  i t ’ s  k ind  to  mark  a  ce lebrat ion
anniversary  of  LawInternships .  I t  i s  a  curated  event
to  br ing  students  o f  d i f ferent  backgrounds  to  come
together  with  a  motive  to  present ,  prove  and conduct
something  with  common goals .  I t  provides  an  exce l lent
plat form to  showcase  and deve lop  a  mult i faceted
personal i ty  to  face  the  rea l  world .  I t  comprises  o f
some fresh  and tradit ional  set  o f  competit ions
careful ly  designed  for  the  growth of  the  mind of  a  law
student  in  part icular ,  where  one ’s  sk i l l s  are  tested .



The dress  code  must  be  business  formals .  
The  competit ion  shal l  be  conducted  in  two rounds .   
Both  rounds  wi l l  be  conducted  on  same day .  
In  Round I ,  an  ob ject ive  type  test  shal l  be  conducted  for  a l l  the  teams which
shal l  consist  o f  20  MCQs (based  on  correct  spe l l ing ,  meaning ,  appl icat ion ,
re levance  o f  l egal  maxims) .  Maximum t ime a l lowed shal l  be  20  minutes .  Each
correct  response  shal l  be  awarded  with  +1  mark  and each  incorrect  response
shal l  be  awarded  with  -0 .25  marks .  No  response  shal l  be  awarded  with  0
marks .  
The  top  16  individuals  from Round 1  securing  re lat ive ly  higher  marks  shal l  be
carried  forward to  Round I I .  Round I I  shal l  be  an  oral  round in  which  each
team shal l  be  asked  a  tota l  o f  10  quest ions  turn by  turn .  The  quest ions  shal l  be
based  on  correct  spe l l ing ,  meaning ,  appl icat ion ,  re levance  o f  l egal  maxims .
Each  correct  response  carries  10  marks .  There  shal l  be  no  negative  marking
for  incorrect  response .  Each  team shal l  be  a l lowed only  30 seconds  to  answer  a
quest ion .  The  team scoring  the  maximum marks  shal l  be  dec lared  the  winner .
The  team scoring  second highest  marks  shal l  be  dec lared  the  Runner  up .  

Winner-  INR 3 ,000/- +Cert i f icate  o f  Merit  +  Internship  Opportunity  
2nd Winner  -  INR 2 ,000/- +  Cert i f icate  o f  Merit  +  Internship  Opportunity  
Part ic ipat ion  Cert i f icate  to  every  registered  part ic ipant .  
Top  5  part ic ipants  wi l l  be  provided  internship  opportunity .  
Qual i f icat ion  cert i f icate  to  top  16  individuals  qual i fying  Round 1 .  

1 .
2 .
3 .
4 .
5 .

This  competit ion  is  open for  a l l  the  law students  from Dif ferent  recognized
Universi t ies/Col leges/Inst i tut ions  across  the  country .  Mult ip le  teams are
al lowed from Universi ty/Col lege/Inst i tute .
This  i s  an  individual  event .  

Mode:  Zoom/Google  Meet  platform 
Registrat ion  Fee :  INR 399/- 
Registrat ion  Link :  https ://forms .g le/hfg7gx15wFeznXHo8
The part ic ipants  are  required to  complete  the  “Provis ional  Registrat ion”
through the  Google  Form l ink annexed below which shal l  be  done on or
before  May 10 ,  2021 ,  1 1 :59  PM IST.

The “Final  Registrat ion”  shal l  be  considered  to  be  completed  only  after  the
part ic ipants  make  the  payment  of  the  registrat ion  fees  which  shal l  be  done  on
or  before  May 13 ,  2021  1 1 :59  PM IST.

Eligibi l i ty  cr i ter ia  &  Composit ion

Important  Detai ls

Prize

Rules

https://forms.gle/hfg7gx15wFeznXHo8


Winner-  INR 3 ,000/- +Cert i f icate  o f  Merit  +  Internship  Opportunity  
2nd Winner  -  INR 2 ,000/- +  Cert i f icate  o f  Merit  +  Internship  Opportunity  
Part ic ipat ion  Cert i f icate  to  every  registered  part ic ipant .  
Top  5  part ic ipants  wi l l  be  provided  internship  opportunity .  

1 .
2 .
3 .
4 .

Time:  03 :00 PM onwards
Registrat ion  Fee :  INR 299/- 
Registrat ion  Link :  https ://forms .g le/hfg7gx15wFeznXHo8
The part ic ipants  are  required to  complete  the  “Provis ional  Registrat ion”
through the  Google  Form l ink annexed below which shal l  be  done on or
before  May 10 ,  2021 ,  1 1 :59  PM IST.  
The “Final  Registrat ion”  shal l  be  considered to  be  completed only  after
the  part ic ipants  make the  payment  of  the  registrat ion fees  which shal l
be  done on or  before  May 13 ,  2021  1 1 :59  PM IST.  
On successful  registrat ion,detai led  descript ion of  the  Competit ion shal l
be  provided .

The quest ions  revolve  around the  amendments  in  various  legis lat ions  due
to  the  ongoing  pandemic  inc luding  but  not  l imited  to  Labour  Laws,
Epidemic  Disease  Act ,  IBC and Human Rights  Laws .
The  quest ionnaire  shal l  consist  o f  60  ( s ixty )  quest ions  for  120 (One
Hundred  Twenty)  marks  to  be  responded within  a  t ime-frame of  60  ( s ixty )
minutes .

This  competit ion  is  open for  a l l  the  students  from Dif ferent  recognized
Universi t ies/Col leges/Inst i tut ions  across  the  country .  Mult ip le  teams are
al lowed from Universi ty/Col lege/Inst i tute .
This  i s  an  individual  event .  

The  dress  code  must  be  business  formals .
Object ive  type quest ions :  mult iple  choices ,  true/false  statements  only .

In  a  scenario  wherein  two or  more  students  secure  the  same marks ,  a  t ie-
breaker  quiz  consist ing  of  10object ive  type  quest ions  shal l  be  pi tched  in .  
A  student  securing  the  highest  marks  shal l  be  the  Winner .

Eligibi l i ty  cr i ter ia  &  Composit ion

Important  Detai ls

Prize

Rules

https://forms.gle/hfg7gx15wFeznXHo8


This  competit ion  is  open for  a l l  the  law students  from Dif ferent  recognized
Universi t ies/Col leges/Inst i tut ions  across  the  country .  Mult ip le  teams are
al lowed from Universi ty/Col lege/Inst i tute .
This  i s  an  individual  event .  

Date :  May 23 ,  2021
Time:  1 1 :00 AM onwards
Registrat ion  Fee :  INR 299/- 
Mode :  Zoom/ Google  Meet  P lat forms
Registrat ion  Link :  https ://forms .g le/hfg7gx15wFeznXHo8
The part ic ipants  are  required to  complete  the  “Provis ional  Registrat ion”
through the  Google   Form l ink annexed below which shal l  be  done on or
before  May 10 ,  2021 ,  1 1 :59  PM IST.  

Winner-  INR 3 ,000/- +Cert i f icate  of  Merit  +  Internship  Opportunity  
2nd Winner  -  INR 2 ,000/- +  Cert i f icate  of  Merit  +  Internship  Opportunity  
Part ic ipat ion Cert i f icate  to  every  registered part ic ipant .  
Top 5  part ic ipants  wi l l  be  provided internship  opportunity .  

1 .
2 .
3 .
4 .

Each part ic ipant  shal l  be  required to  choose  the  topicthrough numbers
given by  OC.  
Each part ic ipant  shal l  be  g iven 1  minute  t ime as  preparat ion t ime.  
Each part ic ipant  shal l  be  a l lowed a  t ime of  2  minutes  to  speak upon the
assigned topic .  
There  is  only  one round in  this  competit ion .  
The part ic ipant  shal l  be  judged on the  basis  of  their  content  and
spontaneity .

The “Final  Registrat ion”  shal l  be  considered to  be  completed only  after  the
part ic ipants  make the  payment  of  the  registrat ion fees  which shal l  be  done
on or  before  May 13 ,  2021  1 1 :59  PM IST.  

Rules

Important  Detai ls

Prize

El ig ibi l i ty  cr i ter ia  &  Team Composit ion

https://forms.gle/hfg7gx15wFeznXHo8


Registrat ion  Fee : • INR 300/- (Single  author ) ,  INR 500/- ( in  case  o f  Co-
author )  
Registrat ion  Link :  https ://forms .g le/hfg7gx15wFeznXHo8
The part ic ipants  are  required to  complete  the  “Provis ional  Registrat ion”
through the  Google  Form l ink annexed below which shal l  be  done on or
before  May 10 ,  2021 ,  1 1 :59  PM IST.  
The “Final  Registrat ion”  shal l  be  considered to  be  completed only  after  the
part ic ipants  make the  payment  of  the  registrat ion fees  which shal l  be
done on or  before  May 13 ,  2021  1 1 :59  PM IST.  

This  competit ion  is  open for  a l l  the  students  from Dif ferent  recognized
Universi t ies/Col leges/Inst i tut ions  across  the  country .  Mult ip le  teams are
al lowed from Universi ty/Col lege/Inst i tute .
This  i s  an  individual  event .  

Media  as  a  fourth  pi l lar .  
The  Role  o f  UN Agencies  and International  Law in  containing  Pandemics  
The  Power ,  Responsibi l i t ies  and Limitat ions  o f  Judic iary  During  a  Health
Emergency
Turbulence  in  Trade  and Economy amidst  a  Pandemic .  

1 .  Winner-  INR 3 ,000/- +Cert i f icate  o f  Merit  +  Internship  Opportunity  
2 .  2nd Winner  -  INR 2 ,000/- +  Cert i f icate  o f  Merit  +  Internship  Opportunity  
3 .  Part ic ipat ion  Cert i f icate  to  every  registered  part ic ipant .  
4 .  Top  5  part ic ipants  wi l l  be  provided  internship  opportunity .  
5 .  Top  10  art ic les  wi l l  be  publ ished  in  Aperio  Jus  Law Journal  Vol  1  I ssue  1 .

Last  date  to  submit  art ic le  is  on or  before  May 18 ,  2021 ,  1 1 :59  PM.  
Submissions  are  to  be  made at  submissions . lawinternships@gmai l .com
and cc  at  info@lawinternships . in .  
After  submission deadl ine ,  no  art ic le  wi l l  be  accepted .  I f  delay  is  caused
due to  some emergency,  the  acceptance of  submission wi l l  be  a  discret ion
of  OC.

Important  Detai ls

El ig ib i l i ty  cr i ter ia  &  Composit ion  

Perks

Themes

Submission  Deadl ine

https://forms.gle/hfg7gx15wFeznXHo8
mailto:submissions.lawinternships@gmail.com
mailto:info@lawinternships.in


The f i le  must  be  in  .doc/.docx  format .  No  pdf  format  shal l  be  accepted .  
Language  of  the  Art ic le  must  be  in  Engl ish .  
Each  submission  must  have  i ts  own Tit le  on  the  basis  o f  the  theme se lected .
The  body of  the  submission  must  be  in  the  format  as  speci f ied .  [Font :  Times
New Roman,  Size :  12 ,  L ine-Spacing :  1 .5 ,  A l ignment :  Just i f ied] .
Submission  must  contain  footnotes ,  wherever  required .  A l l  footnotes  must
be  in  the  format  as  speci f ied .  [Font :  Times  New Roman,  Size :  10 ,  Line-
Spacing :  1 .0 ,  A l ignment :  Just i f ied] .  
The  word  l imit  for  the  art ic les  must  not  be  less  than 1500 words  (exc lusive
of  footnotes ) .  
The  f i l e  name of  the  submission  must  be  as  fo l lows :
In  case  o f  Single  Author  –  ‘  ’  e .g .  Author ’ s  name.docx
In  case  o f  Co-authors  –  ‘& ’  e .g .  Author ’ s&Co-author .docx
The  last  page  o f  the  submission  must  inc lude  the  fo l lowing  information:
Name of  the  Author (s ) ,  and the  Name of  the  Inst i tut ion .
The  content  should  be  the  or iginal  work  of  the  writer  and should  not  have
been given to  any other  competit ion  or  for  any publ icat ion .  P lagiarized
content  shal l  not  be  entertained .
Judgment  shal l  be  based  on  points  g iven  on  the  cr i ter ia  o f  content ,  language
& uniqueness .
The  decis ion  of  the  judges  shal l  be  f inal  and binding .
Al l  r ights  ar is ing  from the  submissions  made  by  the  part ic ipants  are
automatical ly  vested  in  Editor ,  LawInternships  (The  Onl ine  Law School ) .
Non-compliance  with  e i ther  o f  the  guide l ines  mentioned  above  wi l l  result
in  an  automatic  re ject ion  of  the  submission .

Submission  Guide l ines



Date  of  re lease  of  problem:  Apri l  26 ,  2021
Registrat ion  Fee :
Individual  Registrat ion :  300/-
Team Registrat ion(of  two)-  INR 500/- 
Registrat ion  Link :  https ://forms .g le/hfg7gx15wFeznXHo8
The part ic ipants  are  required to  complete  the  “Provis ional  Registrat ion”
through the  Google  Form l ink annexed below which shal l  be  done on or
before  May 10 ,  2021 ,  1 1 :59  PM IST.  
The “Final  Registrat ion”  shal l  be  considered to  be  completed only  after
the  part ic ipants  make the  payment  of  the  registrat ion fees  which shal l
be  done on or  before  May 13 ,  2021  1 1 :59  PM IST.  
Problem wi l l  be  re leased to  part ic ipants  individual ly  v ia  e-mai l ,  only
after  the  provis ional  registrat ion process  is  completed .

1 .
2 .

The Part ic ipant (s )  should  currently  be  pursuing their  Bachelor ’s  Degree
in  law being enrol led  e ither  in  3  year  LLB course  or  5  year  integrated
LLB course  from any recognized University/Col lege .  
A  team must  necessari ly  comprise  of  one or  two part ic ipants .  

Note :  Two part ic ipants  from dif ferent  University  can a lso  apply  as  a  team.
(Cross-university  teams)

Winner-  INR 3 ,000/- +Cert i f icate  o f  Merit  +  Internship  Opportunity  
2nd Winner  -  INR 2 ,000/- +  Cert i f icate  o f  Merit  +  Internship  Opportunity  
Part ic ipat ion  Cert i f icate  to  every  registered  part ic ipant .  
Top  5  part ic ipants  wi l l  be  provided  internship  opportunity .  
-Top 5  judgments  wi l l  be  publ ished  in  THECOMMUNIQUE-YOUR MONTHLY
NEWSLETTER
Free  Workshop wi l l  be  conducted .  

1 .
2 .
3 .
4 .
5 .

6 .

Last  date  to  submit  judgment  is  on or  before  May 18 ,  2021 ,  1 1 :59  PM.  
Submissions  are  to  be  made at  submissions . lawinternships@gmai l .com
and cc  at  info@lawinternships . in .  
After  submission deadl ine ,  no  judgment  wi l l  be  accepted .  I f  delay  is
caused due to  some emergency,  the  acceptance of  submission wi l l  be  a
discret ion of  OC.  

Eligibility Criteria & Composition 

Important Details

Prizes

Submission Deadlines

https://forms.gle/hfg7gx15wFeznXHo8
mailto:submissions.lawinternships@gmail.com
mailto:info@lawinternships.in


Cover  Page shal l  consist  of  the  fo l lowing essentia ls :
Name of  the  Competit ion
Name of  the  Court  
Presiding of f icer
Date  of  del ivery  of  Judgement  
Case  Number 
Name of  the  Part ies .  ( for  e .g .  A  vs .  B )
Advocates  appearing on the  behal f  of  the  Part ies  (only  i f  mentioned in
the proposit ion . )
Team Code 
Other  re levant  detai ls

1 .
2 .
3 .
4 .
5 .
6 .
7 .

8 .
9 .

Notwithstanding,  any other  rule ,  fo l lowing are  the  penalt ies  which
shal l  be  levied  on part ic ipants  on grounds of  proven misconduct  in
any manner ,  whatsoever :
Disqual i f icat ion on grounds of :  
Non-Submission of  Judgment
Upon disc losure  of  the  identity  of  the  part ic ipant  (name and col lege
name)  in  the  submission .  
Deduction of  the  marks  on grounds of :  
Submission of  Judgment  not  complying with  the  above-mentioned
rules  shal l  attract  a  penalty  of  two marks .
Submission of  Judgment  (Soft  Copy)  after  the  date  of  submission shal l
attract  the  penalty  of  ten marks  per  day .
Part ic ipants  must  be  very  careful  about  their  contents .  We wi l l
entertain  original  works  only .  Maximum l imit  to  which plagiarism
would  be  entertained is  10% (excluding c itat ions) ,  i f  the  same is  found
beyond this  l imit  i t  would  attract  negat ive  marking .

The language of  the  submission should  necessari ly  restr icted to
Engl ish .
Word l imit :  1500-2500 ( including footnotes )
Format :  The submissions  should  be  made in  MS Word/ .doc/.docx and
PDF format .  Both formats  must  be  attached.  The submissions  must  be
in  Times New Roman,  Size  12  with  1 .5  Line  Spacing .  
Page  Number :  Bottom right  
Team Code should  be  necessari ly  mentioned in  every  page .  
Citat ion methodology to  be  fo l lowed in  Bluebook 19th or  20th Edit ion .

Format Guidelines

Submission Format

 Penalties 



A team can consist  of  two members .  Any number of  teams may register
from a  s ingle  inst itut ion .  There  is  no  restr ict ion on the  number of  e l ig ib le
teams from one inst itut ion .
The students  who are  currently  enrol led  in  e ither  any 5  years  or  3  years
LL.B .  course  or  LL .M.  program are  e l ig ib le  to  take  part  in  the  competit ion .
The competit ion a l lows ‘cross-inst itut ional ’ .  The part ic ipants  from
dif ferent  inst itut ions  may come together  to  form a  team for  part ic ipat ion
in the  contest .

Al l  teams must  submit  Memoria l/ Written Submission for  only  ‘one  s ide ’ .
The s ide  shal l  be  determined by  the  organizers  on a  random basis  upon the
successful  registrat ion for  the  competit ion .

Best  Respondent  Memoria l-  INR 3 ,000/- +  Cert i f icate  of  Merit  +
Internship  Opportunity
Best  Appel late  Memoria l-  INR 3 ,000/- +  Cert i f icate  of  Merit  +
Internship  Opportunity
Top 5  students  wi l l  be  provided with  internship  opportunity .  
Part ic ipat ion Cert i f icate  to  every  registered part ic ipant .  

1 .

2 .

3 .
4 .

Last  date  to  submit  memoria l  is  on or  before  May 18 ,  2021 ,  1 1 :59  PM.  
Submissions  are  to  be  made at  submissions . lawinternships@gmai l .com and
cc  at  info@lawinternships . in .  
After  submission deadl ine ,  no  memoria l  wi l l  be  accepted .  I f  delay  is  caused
due to  some emergency,  the  acceptance of  submission wi l l  be  a  discret ion of
OC.  

Date  of  re lease  of  problem:  Apri l  26 ,  2021
Registrat ion Fee :  Team Registrat ion (of  two)-  INR 700/- 
Registrat ion Link:  https ://forms.g le/hfg7gx15wFeznXHo8
The part ic ipants  are  required to  complete  the  “Provis ional  Registrat ion”
through the  Google  Form l ink annexed below which shal l  be  done on or
before  May 10 ,  2021 ,  1 1 :59  PM IST.  
The “Final  Registrat ion”  shal l  be  considered to  be  completed only  after
the  part ic ipants  make the  payment  of  the  registrat ion fees  which shal l  be
done on or  before  May 13 ,  2021  1 1 :59  PM IST.  
Problem wi l l  be  re leased to  part ic ipants  individual ly  v ia  e-mai l ,  only
after  the  provis ional  registrat ion process  is  completed .

Eligibi l i ty  Criter ia  &  Composit ion  

Important  Detai ls

Prize

Rule  for  Memoria l  Draft ing

Submission  Deadl ine

mailto:submissions.lawinternships@gmail.com
mailto:info@lawinternships.in
https://forms.gle/hfg7gx15wFeznXHo8


Harshita  Khare :  +91  87704 12622
Mansi  Shr ivastava :  +91  62653 26981
Abishake :  +91  90808 86304
Vi jaya  Gupta :  +91  86522  23728
Sourashmi  Roy :+91  90648 60989
Nitya  P i l la i :  +91  78389 29982
Simran Soni :  +91  95296 06408

Mr.  Adi l ,  D irector ,
LawInternships  

Ms.  S imi  Varghese ,
Corporate  Re lat ions  &
Event  Head,
LawInternships  

Ms .  R idhi  J inda l ,
 Head Coordinator ,
LawInternships
M.No.  +91-9316436282

Our Media  Partners :

Our  Knowledge  Partner :

Organis ing  Commit tee
OC CHAIRPERSON

Event  Head Chief  Strategic  Advisor

Event  Coordinators

Clari f icat ions  shal l  be  entertained t i l l  May 5 ,  2021 ,  1 1 :59  PM.  
Result  of  a l l  events  wi l l  be  announced on May 23 ,  2021 .  
Decis ion of  the  Organizing Committee  shal l  be  binding in
interpretat ion of  any rule  or  for  any query  or  otherwise .

Important  Note :

Our Firm Partner :


